INCOME TAX APPELLATE TRIBUNAL, RAIPUR

CAUSE LIST OF SMC BENCH FOR 18-MAY-2026 (MONDAY)

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
IN COURT ROOM 1

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 92/RPR/2026 2016-17 [A] NAVIEET SINGH BHATIA, RAIPUR (DEFECTIVE)

2 ITA 151/RPR/2026 2016-17 [A] RAJU LAL JAIN

3 ITA 152/RPR/2026 2017-18 [A] RAJU LAL JAIN

4 ITA 242/RPR/2026 2015-16 [A] PRANAV KUMAR DAS

5 ITA 248/RPR/2026 2013-14 [A] ASKARAN JAIN HUF, RAIPUR

6 ITA 269/RPR/2026 2014-15 [A] KIRAN JAIN, AMBIKAPUR (DEFECTIVE)

7 ITA 280/RPR/2026 2013-14 [ [A] TRILOK CHAND JAISWAL, SAKTI

8 ITA 302/RPR/2026 2017-18 [A] SUMAN POPTANI, RAIPUR
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Office Superintendent]
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CAUSE LIST OF SMC BENCH FOR 19-MAY-2026 (TUESDAY)
BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
IN COURT ROOM 1
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 591/RPR/2025 2017-18 | [A] RAHANDA MAL GEHANI, BHATAPARA (DEFECT COMPLIED)
2 ITA 108/RPR/2026 2017-18 [A] SONTOSH SONI THROUGH SMT. VANDANA SONI, BHILAI
3 ITA 287/RPR/2026 2015-16 [A] KAVITA PATEL, RAIPUR
4 ITA 289/RPR/2026 2015-16 [A] KAMLESH PATEL, RAIPUR (DEFECTIVE)
5 ITA 303/RPR/2026 2017-18 [A] RAJ KUMAR JAISWAL, JASPUR
6 ITA 305/RPR/2026 2013-14 [A] SAMBHU LAL GUPTA (DEFECTIVE)
7 ITA 306/RPR/2026 2014-15 [A] SAMBHU LAL GUPTA (DEFECTIVE)
8 ITA 307/RPR/2026 2015-16 [A] SANJAY KUMAR RUNGTA, DURG
9 ITA 362/RPR/2026 2014-15 [A] SANKET GOLCHA, RAIPUR
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INCOME TAX APPELLATE TRIBUNAL, RAIPU

CAUSE LIST OF SMC BENCH FOR 20-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
IN COURT ROOM 1

Appeal Number

Assmt. Year Assessee Name

Remarks

1 ITA 203/RPR/2026 2020-21 [A] ASHISH KAPOOR, DURG

2 ITA 205/RPR/2026 2017-18 [A] PRAKASH CHAND AGRAWAL, RAIGARH (DEFECTIVE)
3 ITA 323/RPR/2026 2011-12 [A] RAJ KUMAR BHARTI, RAIPUR

4 ITA 324/RPR/2026 2012-13 [A] ATUL KUMAR TIWARI, RAIPUR

5 ITA 328/RPR/2026 2017-18 [A] HARJOT SINGH SAILANI (DEFECTIVE)

(ol

Office Superintendent]
For Assistant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, RAIPUR
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CAUSE LIST OF SMC BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
IN COURT ROOM 1

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 134/RPR/2026 2020-2021 | [A] SHANTI TIMBERS TRADERS, BILASPUR ROAD (DEFECT COMPLIED)
2 ITA 313/RPR/2026 2014-15 [A] PREETH} ENGINEERING ENTERPRISES, KORBA )
3 ITA 353/RPR/2026 2010-11 [A] CHANDRA KUMAR DODWANI, RAIPUR
4 ITA 355/RPR/2026 2018-19 [A] SHOURYA POLICE PETROL PUMP
5 ITA 356/RPR/2026 2019-20 [A] SHOURYA POLICE PETROL ;UMP
6 ITA 366/RPR/2026 2014-15 [A] PRAKASH KUMAR AGRAWAL & SONS (HUF) (DEFECTIVE)
7 ITA 367/RPR/2026 2014-15 [A] YASHASVI PARAKH, DURG (DEFECTIVE)
8 ITA 368/RPR/2026 2020-2021 | [A] PRADIP PODDAR (DEFECTIVE)
Office Superintendent,
For Assistant Registrar
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CAUSE LIST OF SMC BENCH FOR 22-MAY-2026 (FRIDAY)

BEFORE HON'BLE PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
IN COURT ROOM 1

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 372/RPR/2026 2014-15 [A] M F CONSTRUCTION COMPANY, KANKER (DEFECTIVE)
2 ITA 376/RPR/2026 2022-23 [A] 9M INDIA LIMITED, RAIPUR
3 ITA 377/RPR/2026 2017-18 [A] JYOTI AWADHIYA, RAIPUR (DEFECTIVE)
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